Declaration of Assets and Liabilities

Year-2025-2026
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B Details of Immoyvable assets
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Agricultural Land

- Location (s)

- Survey number(s)

- Extent (Total
measurement)

- Current market value
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Non-Agricultural Land
- Location (s)

- Survey number(s)

- Extent (Total
measurement)

- Current market value
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Buildings (Commercial
and residential)

- Location (s)

- Survey number(s)

- Extent (Total
measurement)

- Current market value
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- Location (s)

- Survey number(s)

- Extent (Total
measurement)

- Current market value
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[Note : Please give separale details for each item]
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(a) dues to departments dealing

(b) dues to departments dealing
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Hii) Wealth Tax [Also indicate the
assessment year upto w hich —
wealth Tax return filed.]

(i) Sales Tax [ Only in case of
proprietary business)
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Class/Group - (A/B/C)
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{(Full Name €.g. B.A.S. - Bihar Administrative Service,

B.S.S.:- Bihar Secretariat Service etc.)

Home District - : ,( — \‘\ﬂ KHQ N D

I hereby declare that the above details are true to the best of my knowledge and belief.
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Date: 1@ S BYASPAE Department: CPKEWAE}?‘SLEQULN

Note: . Please sign each page of the declaration. Asset declaration form must be Ad size
white paper with computer typed (single side) in prescribed format.
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